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of a private sector firm for Iron ore mining at
Ramanadurga for capttve consumption at

their Mangalore Steel
making facility; and

(b) if so, the status thereof?

THE MINISTER OF STATE  OF THE
MINISTRY OF MINES  (SHRI BALRAM
SINGH YADAV). (a) and (b) The State
government of Kama' taka has recommended a
proposal for grant of mining lease  for iron
ore and manganese ore over an  area
of 6.5 Sq.Kms. in Village Ramanadurga of
Bt'L'ry district in favour of M/s.
Jaiprakash Engineering and Steel Co. Ltd. in
Certain clarifications
Mines and Minerals
(Regulation and Development) Act, 1957,
were sought from tha State Government of

November, 1992.
neccessary under the

Karnataka.
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